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GeCuPoA,: 38/97

List on 15,10,1997 for hearing on C‘i&.//
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1T  (V.N.Mehrotra)
© Vice-Chairman

- 02/15,10,97

sine-uie,

As no DB is available, the case is adjourned
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axT Vice- . hairman
3/2 6.98 ' None for the applicant. List on
. 2nd of September, 1998 for hearin(g\.
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- ( Llcér;ge Prasad ) ( V.N.Mehrotra )
r (A) Vlce_Chalrman
. /—W\‘w
998  Shri Krishna Pratap, learned countél or the applicant,

Heard the learned couﬁsel for the applicant.
It appears that the applicant has made certain wrong
assersions in the representation Anneimre-z filed by
him which is not inconsonance with the order passed
by this Bench on 9,10,1996, The learned counsel submits
that soine M may be allowed to him to explain the

‘matter, List the CCPA on 27 11, 1998 for hearing.
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v ' | CCPA-38/97

5/27.11,58 On the requast made on. behalf of the

applicant, list it en 20.1,1899 for haaring on

CCPA,

KSHMAN JHA (L.R.K PRASAD)
A ' (LA } gembar%l) Nembg;(ﬂ)

¢

6/ 4 0;1.1999 List it for hearing on 5.4.1%:;@%

( Lakshman Jha ) ( L.R, K.Prasad )
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MBS, | . Member (J) - - - Member (A)
7/544.,99 None for the applicant. List for hearing .
| on contempt matter on 21.5,99, -
e o - L Aa;.
I ( Lakshman Jha ) { L.R.K, Praré"ad 3 ‘ )
‘ SKS Member (J) ‘ember (A) o
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i | 8/21.5,99 None for the apR licant,
i List it for hzax:ing ou contempt matter on 15,7.99

kshman Jha)

A AKY : {La (L.R.K.Prasad)

Member(J) Member(a) 3
, : . i

9%15,07,9% None for the applicant,
' Put-up after a week on 23,07,1999 for

hearing on contempt. In case this case is not
preseed on the next date, the same. would be

Al finally disposed of,
N | pree o W

\ (Lo sl A.Prasad) (s.Na rayan)
SKY rember(A) Vice~-Chairman
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10723, 07 83 None for the appllcant even today. It
- appears that the applicant does net .want to- pursue -
the matter. Tmt bemg as such, this_ CCPA is disposd
. : of thhout x,mtlating dny contempt’ proceeding,
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